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Arodocot to 6o Motioo fc
. VotG S Apoo@t - rog

Accodisg to the rcschcdulcd calender for thc Fourth Scssion

of rhc Eftc€nth Kriala Lcgisl*ivc Arsatrbty, the Motio for Voe oo

Acconm in fu Sdgct for rhe Frnancial ycar X)2L2O21 @c b ffis
of April, It[ay, rurc and July) is o come up beforcthe Hcuc o &iAy,

Mrch l& 2022 Mcmbcrs who dcsirc to give notice of arncndments to

the Motion for Votc on Account, mry do so beforc 12.fi) Nm on

wcdncsday, ltlmtln 16,2022

S.V. Undkirhra Nair,
Socrctrry-


